ICc d cial cases disposed during the month of DECEMBER-2023
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Number Mediation Settled) of decree for
took Place executio
n
ISH. SANJEEV KUMAR AGGARWAL, 1301, Extension Block, TisSuit for Recovery ICounter Claim-14/22 25.04.2022 [Devender Verma Vs/Ajay Kumar921207880 (04.12.2023
IDISTRICT JUDGE (COMMERCIAL] [Hazari Courts, Delhi [Vrajotsav Goswami Vs. Adityaj2 & . f
COURT)-01 Uain 368 puit  fox
o [Recovery
I301, Extension Block, TisSuit for Recovery ICS COMM-2056/2022 [27.08.2022 |CANARA BANK VS.,VIPIN 1087310100 [04.12.2023 k164 No IC d
[Hazari Courts, Delhi [RABBI NURSING CAREKUMAR& S.K.2 & ISuit f
ERVICES [PAUL 089176520 [Rec o1
b ecovery
I301, Extension Block, TisSuit for Recovery ICS COMM-796/2021 |04.03.2021 [VRAJOTSAV IADITYA JAIN|999993680/04.12.2023 noos INo d
[Hazari Courts, Delhi IGOSWAMI VS.& AJAYY & ISuit forl
IDEVENDER VERMA [KUMAR 921207880
b [Recovery
i301, Extension Block, Tis{Arbitration Petition IOMP COMM-37/2021 131.03.2021 [FOREMOST APPARELSARHAM 981014775 |07.12.2023 1081 [No d IPetition
[Hazari Courts, Delhi IPVI. LTD. VS. SJRTANVIR ANDS8 & U/s 34 off
[EMBROIDERY LTD. ILAKSHAY 1099852428 Arbitratio
WOSHI n Act,
1996
1301, Extension Block, TisSuitfor Recovery ICS COMM-1468/2022 [03.06.2022 |[NETRA KUMAR VS.,S.K. SINGH/9811161525[08.12.2023 553 No IC d
[Hazari Courts, Delhi IMUNICIPAL IVS. SANJEET|& ISuit forl
ICORPORATION OFMALIK 1089182682 R
IDELHI I ecovery
I301, Extension Block, TisArbitration Petition IOMP COMM-184/2022 [22.12.2022 [YOGESH KUMAR VSJ/APOORVA 081121528 [16.12.2023 1359 INo d [Petition
[Hazari Courts, Delhi IA.R. BUILDMART LTD. SISODIA ANDjo & lU/s 34 off
INITIKA 1844705262 Arbitratio
[BAKSHI 13 n Act,
1996
i301, Extension Block, TisSuit for Recovery ICS COMM-2288/2022 6.10.2022 WELCOME IDIWANSHU 999053591 [22.12.2023 g2 INo d
[Hazari Courts, Delhi IASSOCIATES VS,SEHGAL &2 & Suit  for
ICOMMISSIONER, MCD [SANJEET 750643349 R
IMALIK 5 ecovery
2 [IDR. KAMINI LAU, DISTRICTICENTRAL 9 [OMP (i)(COMM.) 334/2022 [15-07-2022 [MR. MUKESH GOEL VsSh Jatin Arora l01-12-2023 136 INIL IContested INIL INIL o
WUDGE (COMMERCIAL COURT)-02 IDELHI URBAN SHELTER|
IMPROVEMENT BOARD
9 ICS (COMM) l104/2023 [16-01-2023 K B BANSAL VlSh. Vidya Sagar [8279971561 jo2-12-2023 16 INIL IContested INIL INIL IRECOVERY
[MUNICIPAL
ICORPORATION OF DELH]
9 ICS (COMM) 2131/2022 7-09-2022 [UMESH TYAGI Vs MCD  [Sh Akhil Rana  [7838798382 |05-12-2023 k35 INIL IContested INIL INIL IRECOVERY|
9 IOMP (COMM.) l44/2021 23-06-2021 [MUKESH BABULALSh. Mukest 366999 [06-12-2023 10 INIL IContested INIL INIL 34
I(CHAURADIYA AND ANR[Katyal,
[Vs AMBIT FINVEST PVT|
ILTD
9 ICS (COMM) 1964/2022 8-08-2022 [VINAY GOEL VsSh. Vidya Sagar (8279971561 j08-12-2023 k65 INIL IContested INIL INIL IRECOVERY|
[IMUNICIPAL
ICORPORATION OF DELHI
9 ICS (COMM) 2429/2022 2-11-2022 IMS PRAKASH|Sh. Parth9810061558 [12-12-2023 kos INIL IContested INIL INIL IRECOVERY|
IDISTRIBUTORS Vs SHRIMahajan
IGUDDU
9 ICS (COMM) [2171/2022 14-09-2022 [PRAKASH VATS VsTarun Aggarwal 9810372045 [13-12-2023 k6o INIL IContested INIL INIL [RECOVERY|
IDECEASED SH. RAJESH|
IKUMARTHROUGH LEGAL
IHEIR
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9 ICS (COMM) 2720/2022 21-12-2022 ISUDARSHAN KUMAR VsSh. Vidya Sagar [8279971561 [16-12-2023 1370 IContested
IMUNICIPAL
ICORPORATION OF DELH]
9 ICS (COMM) 1800-2022 18-07-2022 IANIL GOEL VsEh.Vidya Sagar [8279971561 [8-11-2023 kos INIL IContested INIL INIL IRECOVERY]|
[MUNICIPAL
ICORPORATION OF DELH]
9 ICS (COMM) 2393/2022 18-11-2021 IMEENA TANWAR  VsSh. Vidya Sagar (8279971561 [1-11-2023 760 INIL IContested INIL INIL IRECOVERY|
ISOUTH DELH]I|
IMUNICIPAL
ICORPORATION
9 IOMP (COMM.) 146/2023 22-08-2023 IBABU LAL Vs M/%h Sachi Ip8-11-2023 6 INIL IContested INIL INIL B4
ISHRIRAM  TRANSPORT[Kumar Tokas
[FINANCE COMPANY LTD.
I3 ISH. ILLA RAWAT, DISTRICTICENTRAL 1303, Extension Block, TisSuit for Recovery ICS COMM-1283/2022 21.05.2022 [M/S CBS PUBLISHERS[UJJAWAL 181784943174.12.2023 1564 [No d [puit for Recovery
JUDGE, (COMMERCIAL COURT)- |[Hazari Courts, Delhi [V/S HASMUKH VORA |GAUTAM
03, TIS HAZARI COURT, DELHI
1303, Extension Block, TisSuit for Recovery ICS COMM 2069/2022 [29.08.2023 [PAWAN KUMA1;|JPGUPTA 98/05.12.2023 us4 Yes uit for Recovery
|[Hazari Courts, Delhi IAGGARWAL V!
IRAJESH PODDAR
1303, Extension Block, TisSuit for Recovery ICS COMM 2277/2022 1.10.2023 ICANARA BANK LTD VSVIPIN 87127375/ .12.2023 31 INo [puit for Recovery
[Hazari Courts, Delhi [PREM CHAND
1303, Extension Block, TisSuit for Recovery ICS COMM. 771/2023 9.05.2023 [TUSHAR AGGARWALBHASKAR 10810146082}11.12.2023 216 [No [puit for Recovery
[Hazari Courts, Delhi VS RAKESH TIWARI
[t |MS ANIL KUMAR  SISODIAJCENTRAL 304 EXTENSION BLOCKRECOVERY ICS DJ-2310/2018 B1.07.2018  |M/S KARAMSARSH. M.K]1.00E+010 [06.12.2023 lto54 DAYS INO ICONTESTED INIL INIL @IT FOR|
IDISTRICT JUDGE, COMMERCIAL THC DELHI [ELECTRONICS PVT.[PATHI COVER
ICOURT-04 ILTD. VS. DELH]| e
[PUBLIC SCHOOL
[304 EXTENSION BLOCKRECOVERY ICS(COMM)-802/2020 [07.03.2020 |M/S CANADIANSH. RISHAB[9810727771[12.12.2023 375 DAYS [YES ICONTESTED INIL INIL EIT FOR|
(THC DELHI [SPECIALITY  VINYLSJAIN COVER
[VS. PENSAR INK AND| 14
IFLEX
304 EXTENSION BLOCKRECOVERY ICS (COMM)-1689/2020 [06.11.2020 IM/S SATNAM ANDMS. CHETNA(.82E+009[20.12.2023 1139 DYAS INO ICONTESTED INIL INIL SUIT FOR|
THC DELHI ICOMPNAY VS. ICICIBHALLA [RECOVER
[BANK LTD. 14
5 ISH. UMED SINGH GREWALICENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05
16 [MS. BARKHA GUPTA, DISTRICTICENTRAL [NIL
WUDGE, (COMMERCIAL COURT)
b~ |MS. KAVERI BAWEJA, DISTRICTICENTRAL 3oz 662/2023 [19.04.2023 [MUKESH AGGARWAILLS. P. SINGH [9811161525 Jo1.12.2023 28 INA INA INA E%IT FOR|
WUDGE, COMMERCIAL COURT-07 [VS MCD & ANR. COVER
\'4
ICS(COMM)
1302 72/2023 12.05.2023 M/S CENTER OFRSUSHIL 19.58E+009 [02.12.2023 206 INA INA INA IPETITION
IDIABETES ANDSHUKLA lU/S 34 OF
IALLIED SCIENCE PVT,| JARBITRA
ILTD. VS M/S CLIX| ITION ACT.
lcs(comm) CAPITAL  SERVICES|
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M/S DOSHIAVINASH
IPHARMACEUTICALS R
S(COMM)
18 SH. AMIT KUMAR, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT-08
9 ISH. DEEPAK GARG, DISTRICT[Central 1309 THIRD FLOOR EXTENTION|CS I577/2020 12-02-2020 H.YOGENDE |9.81E+009 [01-12-2023 1388 lconstested
WUDGE, COMMERCIAL COURT-09 IBLOCK ISCIENTIFIC GAUTAM
INTERNATIONAL PVT)
ILTD VS DEVA RAJU R|
JAND ORS
1309 THIRD FLOOR EXTENTION|CS 2609/2022 2/12/22 IM/S BASHESHAR LAL 19.95E+009 [19/12/23 1382
IBLOCK IAMIT KUMAR Vs SH]
IKUSHAGRA
ISINGHALPROPRIETOR
IOF S G ENTERPRISES JATIN
1309 THIRD FLOOR EXTENTION|CS 64/2023 l1o/01/23 1081815697 1336
IBLOCK 135
955589027
ISTATE BANK OF INDIA VSADAITA 19
IMR. SUMIT GUPTA IKUMAR ROUT 12/12/23
1309 THIRD FLOOR EXTENTION|CS 2162/2022 [13-09-2022 IARUN GUPTAVINEET 19.87E+0009 [16/12/23 59
IBLOCK IPROPRIETOR. LONG LIFEJINDAL
IAUTO TRADERS Vs
JASHOK KUMAR GUPTA)|
IDIRECTOR
I309 THIRD FLOOR EXTENTIONICS 14616/2022 9/11/21 IM/S VIKAS PUBLISHINGANJU BAGAI (981138902 [18/12/23 769
IBLOCK [HOUSE PVT LTD Vj 18/9810195
ICALICUT UNIVERSITY] 013
ICENTRAL COOPERATIVE|
ISTORES LTD
1309 THIRD FLOOR EXTENTION|CS 2745/2022 23/12/22 19.97E+009 p1/12/23 1363
IBLOCK
ho [SH. AJAY PANDEY, DISTRICT|Central
WUDGE, COMMERCIAL COURT IOM PRAKASH VSSatyen dra Kr
07 ICivil ICS (COMM)/927/2023 6/06/2023 [MUNICIPAL lSineh 19811161525 J13/12/2023 #MACRO? [Yes IContested 13/12/2023
ICORPORATION OF DELHIP'™8
S.N TIWARI Vs M/S SBI|
1307 (Civil IOMP (COMM.)/11/2023 25/01/2023 ICARDS AND PAYMENTAabhas Pareek 9829075858 [09/12/2023 #MACRO? [No IContested 09/12/2023
ISERVICES
IM/S AJAY PIPE COMPANY|
1307 ICivil ICS (COMM)/68/2023 l10/01/2023 [Vs APACE BUILDERS AND|Shewta Garg 10818274143 |3/12/2023 #MACRO? [Yes IContested 23/12/2023
ICONTRACTORS PVT LTD
1 ISH. SANJAY SHARMA, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT
h2 |SH. RAVINDER BEDI, DISTRICT[Central [NIL
WUDGE, COMMERCIAL COURT
h3 |SH. SANJEEV KUMAR SINGH,Central o2 ICIVIL COMMERCIAL
IDISTRICT JUDGE, COMMERCIAL
ICOURT IM/S VIVO BOOKS|
IPRIVATE LTD Vs M/S V9INARENDER
CS (COMM)/1636/2019 __ |29-08-2019 [ENTERPRISES IVASHISHTA _ [0811140704 |09-12-2023 563 INo IDECREED INIL INIL
402 [CIVIL COMMERCIAL ISHALINT 10899408618 256
[UPADHYAY
ISTATE BANK OF INDIA V5|
ICS (COMM)/595/2023 10-04-2023 IDHEERAJ KUMAR p2-12-2023 IYES IDECREED INIL INTL
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4 [SH. ASHUTOSH KUMAR, DISTRIC
WUDGE (COMMERCIAL COURT)
hs  [MS. HEMANI MALHOTRA West
IDISTRICT JUDGE (COMMERCIAL]
209 ISANJAY KHURANA Vs;SH. CHIRAG
ICOURT)-02 Extn Block IARBTN 134/2018 10-05-2018 SIMMI KUNDRA. KHURANA [22-12-2023 2005 DAYS [NO ICONTESTED INIL INIL
18587876969
209 IBHIWADI POLYMERS Vs/SH. RAJESH]
Fxtn Block ICS COMM l420/2020 21-12-2020 [JITAMAL SATPAL [BANATI [20-12-2023 1095 DAYS [NO ICONTESTED INIL INIL
9810294894
ISANGEETA FURNITURE|
;g?n Block lcs coMmm loo/2022 b8-05-2022  |COMCEPT V. M/sf;%‘yr:NIRUDH bo-12-2023 545 DAYS INO ICONTESTED INIL INIL
ISINGHAL HARDWARE
INIL
6 [SH. DIG VIJAY SINGH, DISTRICT|West (Civil
WUDGE (COMMERCIAL COURT)-03 bo IRAJEEV
Exfn Block ICS (COMM)/177/2020 19-03-2020 IM/S INDO LAMINATESKUM AR JHA 1-12-2023 INIL INIL INIL
[PVT LTD Vs M/S CEE DEE|
ARKAY AND COMPANY 10873921590 1352 IDECREE
(Civil INDUSTRIES Vs SH RAMNITIN KHANNA}7838580654 508
b0 IKARAN CHAUDHARY|
Exfn Block ICS (COMM)/565/2022 16-07-2022 IPROP/AUTHORIZED 5-12-2023 INIL INIL INIL
ISIGNATORYM/S J K
INDUSTRIES IDISMISSED
ICivil [PRABHAKAR |NIL 71
oo [DIXIT
Ex?n Block ICiv DJ/751/2021 23-10-2021 IJABS INDIA P LTD Vs AB( l02-12-2023 INIL INIL INIL
INFOSYSTEMS P LTD|
JAND ORS IDECREE
bjection in Execution 55
1232‘(311 Block [Misc DJ/826/2023 0-10-2023 IAKSHAY I23-12-2023 INIL INIL INIL
[BANK OF INDIA Vs M/SKUMAR
ISAHIL INDUSTRIES ISHRIVASTAV (0971477365 IDISMISSED
h7 [SH. SANJAY JINDAL, DISTRICT|West ICS (COMM) ICS (COMM)/283/2021 l04/06/21 [HOME AND INDIDIVYANSH 582333666 [01/12/23 910 INA IDISMISSED INil INil
WUDGE (COMMERCIAL COURT) boo INTERNATIONAL IKHURANA
lExtn Block ICOATINGS Vs
IARROWSHELF RETAIL
[FIXTURES AND ANR
[CS (CoMM) CS (COMM)/492/2022 0/06/22 [M/S APEX FASHION VSSAMEER 0999918302 fo2/12/23 b4t INA IDISMISSED Nl Nl
bo2 IM/S AVA APPARELS LLP [SIDHAR
[Extn Block
ICS (COMM) ICS (COMM)/862/2022 2/11/22 IPUNJAB NATIONALJRAJENDER 19868584163 [02/12/23 95 INA [DECREED INil INil
bo2 BANK Vs M/S SHREEPRASAD
fFxtn Block [VAIBHAV LAXMI CO
ICS (COMM) ICS (COMM)/230/2022 22/03/22 IM/S GARG ROAD LINESAK SHAKYA 9810362626 [09/12/23 627 INA [DISMISSED ONINil INil
bo2 [Vs MR DIWAKAR GHAI [MERITS
[Extn Block
ICS (COMM) I(OMP (COMM.)/35/2022 131/08/22 AT KUMAR AND ORS VsKRISHNA 18743825972 [16/12/23 u72 [NA [PETITION INil INil
bo2 IMANAPURAM FINANCEKUMAR [DISMISSED
ILIMITED
[Extn Block
h8 (SH. AJAY GUPTA, DISTRICT|West
UUDGE (COMMERCIAL COURT) bio RS o PETRO s
g X . . . . l,
[Fxtn Block ICS (COMM)/343/2019 1343/2019 27-08-2019 'ECHNOLOGIES P. LTD_Surmder Jain 312414473 j02-12-2023 1558 0 ecreed no 0
JAND ORS.
bio IARYA SAMAJ MOTI|
fExtn Block ICS (COMM)/547/2019 I547/2019 [20-11-2019 INAGAR (REGD) Vs SHRIVikram Baweja [9811107664 [15-12-2023 1484 es decreed no 0
INISHANT SHARMA




Court District Court Room Case Type Date ofPetitioner Name VSAdvocate Advocate Date ofDays for disposal Whether Pre-Nature of DisposalDate ofNumber Act
Registration Respondent Name Mobile Decision Institution  (Contested /execution of daysSection
Number Mediation  Settled) of decree for
took Place executio
n of
IM/S SALORA|
210 INTERNATIONAL LTD Vs, . .
[Extn Block ICS (COMM)/483/2021 483/2021 [12-10-2021 M/S KUNAL TRADERSA]ayMalwa 10868112556 [2-12-2023 Bo1 es ICONTESTED o 0
IAND ANR.
b1o ISATYAVIR SINGH LAKRA|
ICS (COMM)/276/2020 276/2020 21-10-2020 [Vs M/S ALPHA SEA ANDJDeepak Mehra (9811066636 [23-12-2023 1158 no [Decee no no
[Extn Block
|JAIR PVT LTD
o ISH. NARESH KUMAR MALHOTRA |West
DISTRICT JUDGE (COMMERCIAL ARCING SOLUTIONS
ICOURT) o3 lcs comm 11/2018 29/10/18 [NDIA PVT.LTD Vs POOJA
[Extn Block ICHAUHAN @ PUJA|
ICHAUHAN
los INASREEN A KHAN Vg
[Extn Block (OMP COMM 46/2019 po/11/19 ICITI BANK NA
o [RAKESH KUMAR Vs M/S|
‘]f:xfn Block lcs comm l570/2022 18/07/22 ISIKAND STANDLEY|
[ENTERORISES PVT.LTD.
o [IMANISH GUPTA Vs M/S P|
(03 lcs comm ho1/2019 50/05/19 SINGH CHIT FUND PVT)
[Extn Block T TD
20 [SH. ANURAG SAIN, DISTRICIINEW DELHI (NIL
WWUDGE (COMMERCIAL COURT)-01
21 [SH. VIDYA PRAKASH, DISTRICI] IRADIANCE
WUDGE (COMMERCIAL COURT) IPRO ISUIT FO:.
ICS (COMM.) 7/2023 04.01.2023 IPACKAGING VMR RAHUL MEHTA 9891617777 19.12.2023 [350 INO IDECREED INA INA IRECOVE
[SHEERAZ e
IAHMED RAINA
[TRUST
ICOMMODITIES ISUIT FO.
ICS (COMM.) [755 / 2022 22.08.2022 IPVT VSMR ASHISH CHAUHAN 9999468603 12.12.2023 W78 INO IDECREED INA INA IRECOVE
[DAVENDRA e
IMANUPURIYA
[UNION BANK] [SUIT FO
ICS (COMM.) 135/ 2023 13.01.2023 IOF INDIA VYMRS DEEPA GUPTA 10312292558 [15.12.2023 337 INO IDECREED INA INA IRECOVE
[RAJ KUMARI e
IPUMA SE V§ ISUIT FO:.
ICS (COMM.) 1373/2022 22.04.2022 [TEJASVI [MR. SHASHI P OJHA 10891584230 02.12.2023 90 INO [DECREED INA INA [RECOVE
IMANGLA Y
b2 [SH. VINEETA GOYAL, DISTRICT] A
WUDGE (COMMERCIAL COURT)-03 . . . IANKUR AHUJA Vs . .
24 Sem(.".j 34 of Arbitration &ARBTN/1790/2018 22-05-2018 IBHASIN INFOTECH ANDPMHVIEI\H:‘RA 10810267094 [3-12-2023 2041 INO PETITION INIL INIL farbitration
IConciliation Act JHA IALLOWED &
INFRASTRUCTURE P
IConciliation
23 |[MS. SAVITA RAO, DISTRICT|SOUTH IAIRPORTS ~ AUTHORITY| 4 of the
EUDCECOMMERCIECOURD) 1o, New Court Block-I [Section 34 of the Arbitration &/, (COMM.)/05/2021  [16-7-21 OF INDIA Vs M/s M.S[Sh. Vaibhavl ¢ 10104 h6-12-2 lag Iy IDISPOSED INTE INTE JArbitration
» New Cou oC IConciliation Act /05, 7 [KHURANA [Kalra 0050310194 2723 3 es . .
[ENGINEERING LTD IConcilation
Aos
[EXHIBITION & INTERIOR| lSuit fo
. . [INDIA P LTD Vs M/s SERO[Sh. ~ Manmeet] —
12, New Court Block-I ICivil Suit ICS (COMM)/145/2023 21-3-23 CORPORATE SOLUTIONSSingh Gulati 899393909 [16-12-23 270 INA IDECREE INIL INIL [Recovery .
P LTD [U/o 37 CPC
24 [MS. ANURADHA SHUKLAISOUTH
IBHARDWAJ, DISTRICT]| [EMU LINES \E lSuit forl
WUDGE(COMMERCIAL COURT) 6, New Court Block-1 [Commercial ICS(COMM)138/2023 [13.03.2023 [TRANSLINK  LOGISTICS[UDAY KUMAR (8882303942 02.12.2023 264 [YES IALLOWED INot Filed [N.A. kecovery
IPVT LTD
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ICATA
. [ELECTRODOMESTICOS [SAROJ KUMAR] . [Suit fi
6, New Court Block-I ICommercial ICS(COMM)1169/2022 02.03.2022 S DEEPAKSINGH 10818589741 [16.12.2023 54 IVES [DISMISSED [Not Filed [N.A. *euclovery o
IKHANDELWAL
25 |SH. SANDEEP YADAV [South
IARSH ASSOCIATES PVT‘Kumar Bhawani| [Petition
17, New Court Block-I [Petition U/s 34 IOMP (COMM.)/4/2022 14-1-22 ILTD. Vs AHLUWALIAShmkar 10999055597 [L1-12-23 1696 INA IContested [NA [NA [Under
ICONTRACTS (I) LIMITED [° [Section 34
IM/S. GATI KAUSAR INDIAJa . Kishore| [Petition
17, New Court Block-I [Petition U/s 34 IOMP (COMM.)/9/2020 11-2-20 ILTD. Vs B.K.STRUCTURA] iz h " 10818111356 [11-12-23 1399 INA IContested [NA [NA [Under
ICONTRACTS PVT. LTD. 8 Section 34
IM/S. GATI KAUSAR INDIA| IPetiti
L. ILTD. Vs B.K{ay Kishore| etition
17, New Court Block-T [Petition U/s 34 IOMP (COMM.)/73/2021 21-12-21 STRUCTURAL lSingh 818111356 [18-12-23 727 INA IContested INA INA [Under
ICONTRACTS PVT. LTD. Section 34
26 [SH. RAJEEV BANSAL [South IS uit f
IMOHD ZAKIR VISURENDRA *;1 “of/e )
29, New Court Block-1I ICommercial ICS (COMM)/485/2022 26-08-2022 [VARANGI  FASHION PKUM AR ROY [Not avaialblefi4-12-2023 k75 days INo IContested INot Filed [N.A. n“ Ty
LTD [Damages 88|
27 [SH. LOKESH KUMAR SHARMA |South [NIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
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ISH. LAL SINGH, DISTRICT JUDGE
IM/S PROFESSIONAL
18 BLOCK 1 ICOMMERCIAL ICOURIERS NETWORK]
ILTD. Vs M/S DIGITEKIMATLOOB
338/2020 [24-11-2020 IGRAPHICS IALAM 10810276875 |0-12-2023 1121 - IDECREED - -
29 [MS. NEELAM SINGH, DISSTRICTSOUTH-EAST INIKHIL
WUDGE IAGGARWAL
ICS/COMM/487/2021 10/29/21 IVS. M/SANAND PRAKASH 10810024729 [12/2/23 1764 IYES IContested - -
[DEWAN
ICHAND
IM/S THOMAS|
JAND CO. VS,
ICS/COMM/1430/2018 9/24/18 M/S NEEH{{?A&IAﬁANI ASHRAT9810338989 h2/9/23 1902 IYES IContested - -
IAUTO PVT,|
ILTD.
ISTATE BANK|
IOF INDIA VS|
ICS/COMM/18/2023 1/5/23 IMANISH IDHARMENDRA SINGH 8800784740 [12/14/23 [343 IYES [Contested - -
IGAUTAM
4
[UCO  BANK
ICS/COMM/740/2022 7/28/22 VP IS!.ZHAR MD.p K. MISHRA 0868113796 12/16/23 506 IYES IContested k- -
IALAM
ANK OF
ARODA VS|
ICS/COMM/298/2022 13/24/22 M/S K./BIMAL KUMAR 0205460591 [12/16/23 632 YES IContested = -
[KASHYAP
ISTORES
MEENAKSHI
IOBERG VS|
ICS/COMM/42/2018 11/27/18 IKARUN IBHARAT AHUJA 10810987109 [12/22/23 h851 IYES [Contested - -
[DUBU
30 [SH. AJAY KUMAR JAIN ISOUTH-EAST IASHA GOEL vy
IMAHANAGAR [CHANDRA
[PETITION U/S. 34 IOMP (COMM)/30/2023 13/29/23 TELEPHONE NIG. AMSHEKHAR 19958944220 [12/6/23 252 INO [Contested - -
[YADAV
ILIMITED
[PETITION U/S. 34 (OMP (COMM)/29/2023 13/29/23 gﬁf&KUMﬁL\Ifg AS VSQII:JA[SJED SINHA [0958944220 12/8/23 252 INO IContested - -
IPUSHKAR
ICOMMERCIAL SUIT ICS (COMM)/336/2020 11/18/20 IPRAKASH BHUSAL ARYAL(P), - 12/13/23 1254 IYES IContested - -
IDIRECTOR Vs SANTOSH] ’
IGAUR PROPRIETOR
[MANISH
ICOMMERCIAL SUIT ICS (COMM)/325/2021 8/27/21 KOHLI(P), 10810055591 |12/14/23 120 [YES [Contested - -
IARUP SINHA ROY Vs ’
IHIMMAT SINGH
ICOMMERCIAL SUIT ICS (COMM)/461/2019 11/8/19 IM/S EAGELE MARITIMEIN PERSON(P), [12/16/23 1839 [YES IContested - -
[INC Vs M/S INNOVATIVE|
20 [TEXTILES LTD
ISHASHWANI CHOPRA|
IS/O BALRAJ CHOPRA V:
[(COMMERCIAL SUIT ICS (COMM)/251/2021 [7/9/21 IPOSH PERSONAL CAREAnkit Dang(P), 9868503817 |12/16/23 1499 [YES Contested - =
[THROUGH ITS
IPARTNERS
ICOMMERCIAL SUIT ICS (COMM)/417/2021 /22/21 ISABHYATA COTTON PVT:IhnI:Ia‘ ae) h2/18/23 890 YES IContested - [~
ILTD Vs PUNEET] 4
BUDHIRAJA 0711543522
[RAHUL
ICOMMERCIAL SUIT ICS (COMM)/31/2023 1/9/23 F]H PUNEET BUDHIRAJAR . ANGLA(P) h2/18/23 1817 YES IContested - [~
s SABHYATA COTTON| ’
IPVT LTD 19899969669
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M/S AIRTE(]
ICOMMERCIAL SUIT (CS (COMM)/266/2019 k/15/19 ELECTROVISION PV
LTD Vs M/S INNOVENT|
PANEL WORKS PVT LTD

IASHISH

CHAUHAN(P), fr2/22/23 343 IVES Contested - -

INNOVENT PANEL
ICOMMERCIAL SUIT ICS (COMM)/505/2019 10/16/19 IWORKS PVT LTD Vs M/
JAIRTEC ELECTROVISION|
PVT LTD

INDU PARWANDA V/§

IMS.
M/S CEMENT]
ICORPORATION OF INDIASHANTHA 19.87E+009 [12/13/23 no7o INO Contested - =

LTD IDEVI RAMAN

PRAVEEN  JAIN @
PRAVEEN KUMAR JAanAVI DUTT|
V/S  M/S  SANGARSHARMA

OVERSEAS

IKUMAR

INIKHIL(P), 12/22/23 1712 IVES Contested - L

31 [MS. ANU GROVER BALIGA ISOUTH-EAST

ICommercial Suit ICS/DJ/15/2021 1/7/21

21

ICommercial Suit ICS/DJ/1023/2018 [7/11/18 19.81E+009 f12/22/23 990 INO IContested - -

32 [SH. BHUPESH KUMAR ISOUTH-EAST
[PANKAJ
[KUMAR 19.72E+009 12/11/23 1335 INO IContested - -
ISINGH

ICommercial ArbitrationARB. Al /102 INDUSIND BANK LTD,|
Appeal (COMM.)/1/2023 3 Vs ROYYAL TOURS

IKARON HOTELS

. . IPRIVATE LIMITED VsANUBHAV
ICommercial Suit ICS (COMM)/158/2021  [3/9/21 R.H.S TRAVEL INDIziBHASIN 19.97E+009 12/14/23 lo10 [YES IContested - -

OPC PVT LTD

ISTATE BANK OF INDIAGAURAV

[Commercial Suit ICS (COMM)/193/2022 [3/4/22 Vs SURAJ PRAKASH  [PURI 19.83E+00912/13/23 1649 IYES IContested - -

ISARJEEVAN SINGH V:
22 ICommercial Suit ICS (COMM)/20/2020 1/8/20 [M/S AUTO KASHY.
[INDIA PVT LTD

ESH

IKANSAL 19.81E+009 [12/16/23 1438 [YES IContested - -

IMOHD ASIF Vs SUNIL

ICommercial Suit ICS (COMM)/537/2023 [6/3/23 IKUMAR PANDAY ISATF ALI 19.72E+009 12/19/23 199 [YES IContested - -

'UPPLIER THR. PROP.|
[ROSHAN SINGH] ESH
Commercial Suit ICS DJ/877/2022 l9/30/22 ICHAUHAN Vs PAN! DEYﬂéAHI;UH AN 19.21E+009 f12/21/23 a7 [YES IContested = -

RADERS THR. PROP,

IRAM CHARAN|
IASTOR INC Vs
INATIONAL BUILDING]
ICommercial Suit ICS DJ/950/2018 7/2/18 ICONSTRUCTION IANU VERMA [9.58E+009 f12/1/23 1978 [YES IContested - -
ICORPORATION
ILIMITED

B3 |MS NIRJA BHATIA [SOUTH-EAST INTL.

134 [SH. RAJESH KUMAR SINGH [SOUTH-EAST INIL

35 [SH. RAJ KUMAR TRIPATHIJSOUTH-EAST INIL
IDISTRICT JUDGE(COMMERCIAL
ICOURT)

36 (SH. ARVIND KUMAR, DISTRICI|EAST INIL
WUDGE, COMMERCIAL COURT-02
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37 [SH. CHANDRA SHEKHAR JEAST INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
138 [SH. SANJEEV KUMAR MALHOTRA INORTH EAST 201, New Building KKD I52/2021 22.02.2021 0818445056 [18.12.2023 hoz29 DECREED |- -
IDISTRICT JUDGE (COMMERCIAL)
01
IBHAGWAT SWAROOP V:
ICS [TEJPAL AND ORS. IPANKAJARYA | }  { peemeeee-
ICS(COMM) IM/S T.G. LEISURE AND| [19.12.2023 502 [DISMISSED AS NON}
[RESORT PVT. LTD. Vs M/S| [MAINTAINABLE

ISOFT KEY ROOMS|
I[HOSPITALITY SERVICESSAURABH
81/2022 04-08-2022 ILLP AND ORS. [UPADHYAY 8890006958 |} -




139

Court

WUDGE, (COMMERCIAL COURT)

District

ISH. BRIJESH KUMAR, DISTRICT|Shahdara

ho [MS. KIRAN BANSAL, DISTRICT]
WUDGE, (COMMERCIAL COURT)
k1 [SH. SURENDER S. RATHI

Court Room

|301, New Court
ISHD/KKD/Delhi

Building,|

Case Type

ICS(COMMERCIAL)

ICS (Comm.) No. 188/20

Date ofPetitioner Name VS

Registration Respondent Name

IJAnil Kumar Goyal vs,|
iSudhir Aggarwal

0-01-2020

ICS(COMMERCIAL)

ICS (Comm.)
673/2022

No,|

Advocate

|Sh. Ritu Guptal9.81E+009

Advocate
Mobile
Number

Date
Decision

4/12/2023

ofDays for disposal

1404

‘Whether Pre-Nature of DisposalDate
Institution (Contested
Mediation  Settled)
took Place

IDecreed IFNIL-

ofNumber Act

/execution of daysSection
of decree for

executio
n of

FNIL-

IM/s Mittal Fabrics Pvt|
ILtd. vs.

|03-12-2022 IGarments

M/s NaveenSh.

Rakesh|
[Kumar

9.99E+009

l07/12/2023

69

IDecreed

I301, New Court
ISHD/KKD/Delhi

Building |

ICS(COMMERCIAL)

ICS (Comm.) No. 227/21

[CS(COMMERCIAL)

|Shanti Mukund|
[Hospital vs. M/s Trio|
Tree Technologies P,

16-04-2021 ILtd. And Ors.

h.
akhija,

KK,

19.81E+009

9/12/2023

196

IDecreed FNIL-

[Execution n

mot filedfiled tilll
till date ate

[Executio
not

FNIL-

ICS (COMM)397/22

INARENDRA KU
[Vs. VINOD KU

)9-06-2022  [BINDA

h. Bijay)|
umar and)
h. Ashok]

igam.

784005752
1,99903491
28

13/12/2023

552

mot

[Yes. IDecreed till date

I301, New Court
ISHD/KKD/Delhi

Building,|

CS(COMMERCIAL)

ICS (COMM 22

7

IMANISH
IGUPTA Vs,
IENGINEERING
[WORKS

KUM
PREM|

15-10-2022

h. Manoj|
‘umar and|
Ms. Akanshi
Jain,

9.90E+009

h4/12/2023

Yes. IDecreed FNIL-

[Execution n
filedffiled tilll

[Executio
not

date

FNIL-

ICS (COMM)/612/2020

S.P.J CARGO PRIVATE
ILIMITED Vs A1-AYAAN|
[FOODS

8-12-2020 ILIMITED

PRIVATEPrem
apoor

vir|

9013155901

li4-12-2023

lo3 00 06

IDECREED

I58

ICS (COMM)/482/2021

[BANK OF BARODA V:

23-11-2021 ORS

[HARISH SEHGAL ANDRajnesh
lkumar baniyal9.81E+009

9

ICS (COMM)/422/2022

OPTIONS
Vs  M(Q

Rahul bindal

M/S
PRINTOFAST
LEARNERS

12-07-2022 IPUBLICATIONS

60

ICS (COMM)/552/2022

ISH. K.K. MITTAL Vs SH|

27-09-2022 IAMAN AGGARWAL

3-12-2023

|02 01 00

IDECREED

19.81E+009

23-12-2023

0105 14

IDECREED

IDinesh kumar

1081121505’

[20-12-2023

o1 02 24

IDECREED

61

ICS (COMM)/28/2023

ICANARA BANK Vs
IENGINEERING

Z.S]
18-01-2023

IAnkur aggarwal

0990042642

18-12-2023

00 1124

IDECREED

03, New Court Building

ICS (COMM)/15/2021

[TEE CEE HOSIERY PVT|
ILTD AND ORS Vs ICICI|
IBANK LTD THROUGH ITS|

07-01-2021 IPRINCIPAL OFFICER

Siddharth Joshi

10818509714

16-12-2023

IDISPOSED INA

INA

1303, New Court Building

ICS (COMM) /189 /2022

IBSES-YPL Vs ARMAX|
[HEALTH PVT LTD AND

l14-03-2022 JANR

RITU GUPTA

8-12-2023

639

IDECREED INA

INA

1303, New Court Building

ICS (COMM)/243/2023

IM/S NARULA PAINTS|
IPRIVATE LIMITED|
[THROUGH ITS DIRECTOR]
IVINEET NARULA Vs M/S§
IASSAABLOY INDIA PVT|
ILTD THROUGH ITS|

09-05-2023  [DIRECTOR

ISubhash Chand

9953855595

7-12-2023

216

IDISMISSED INA

INA

1303, New Court Building

SMT. RUCHI

ICS (COMM)/315/2023

09-06-2023

[VIJAY KUMAR GUPTA VSNEELAM

IMALIK

[7303296156

[11-12-2023

187

IDECREED INA

INA
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1303, New Court Building
IRAMNISH GOYAL PROP|
IOF NISHU SALES CORP|
[Vs BALAJI TRADERS ANDJ
ICS (COMM)/324/2019 19-12-2019 IANR 14-12-2023 1461 IDISMISSED INA INA

1303, New Court Building

IM/S SALEK CHAND JAIN|
JAND SONS Vs ANSHUI
ICS (COMM)/350/2021 24-09-2021 IKHANNA lo8-12-2023 95 IDECREED INA INA

03, New Court Building

ISMT. KUSUM LATA|
ISHARMA Vs SH. MANISH|
ICS (COMM)/357/2023 19-04-2022 IKAUSHIK AND ORS 0-12-2023 603 [DECREED INA INA

1303, New Court Building

ICHIRAG
IGUPTAPROPRIETOR OF
IKENT
INDUSTRIESTHROUGH
TS AUTHORISED|
IATTORNEY RAJ KUMAR
SHARMA Vs  MEHUL

[MAMGAINPROPRIETOR
IOF THE RED FOX CABLES|
ICS (COMM)/537/2022 |22-09-2022 IENTERPRISES 6-12-2023 k40 IDECREED INA INA
4z  [SH. REETESH SINGH IC No 304 Sh. Reetesh Singh DJ|
(comm-04) ISARAOGI
ISUPER SALESY
[PVT. LTD. V§ ISANJAY [Execution
ICHINTU [KUMAR not filed till]
ICS(COMM)/292/2023 [TUTEJA 1-05-2023 IPANWAR 303296156 [06-12-2023 189 I IDECREED idate
IC No 304 Sh. Reetesh Singh DJ|
(comm-04) IARVIND
IKUMAR SINGH|
\&} M/
IADHYYAN
IBOOKS [Execution
[INTERNATION ot filed til
ICS(COMM)/430/2022 AL PVT. LTD.  [12-07-2022 9-12-2023 15 I Idate
IC No 304 Sh. Reetesh Singh DJ|
(comm-04) IBANK OF|
[BARODA \E
M/S ARU [Execution
ICOLLECTION IRAJNISH  KR| not filed till]
ICS(COMM)/484/2021 JAND ORS. lo3-11-2021 [BANYAL 0810872353 f11-12-2023 48 5 IDECREED ate
IC No 304 Sh. Reetesh Singh DJ
(comm-04) INARENDER
ISINGH v§
IKOTAK [Execution
[MAHINDRA not filed till]
IOMP(COMM)/10/2023 IPRIME LTD. 10-04-2023 JARPIT JAIN 654136080 [18-12-2023 252 | ALLOWED idate
IC No 304 Sh. Reetesh Singh DJ|
(comm-04)
H. VATSAL
ITTAL VS SH)| [Execution
UNIL KUMAR| MANAN not filed till]
ICS(COMM)/276/2020 'UPTA 20-02-2020 IAGGARWAL 10999507749 [20-12-2023 1399 - IDECREED ate
kW3 [MS. PREETI AGARWAL GUPTANORTH-WEST [NIL
IDISTRICT JUDGE, (COMMERCIAL]
ICOURT)
lta |SH.VINOD YADAV
316 [Civil ICS/Comm./190/21 09.03.21 Ravi Khatri Vs. TATA AIGEh. S(mJeevN'A 1.12.23 o1y [Yes [R.R/Decreed IN.A IN.A [Civil Suit

General Insurance Co. Ltd. [Chauhan

k5 [SH. GORAKH NATH PANDEY [North INIL
IDISTRICT JUDGE (COMMERCIAL)
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W6 [SH. PANKAJ GUPTA, DISTRICITSOUTH WEST
WUDGE (COMMERCIAL)
17 |MS. SAVITA RAO, DISTRICT]
WDUGE, COMMERCIAL COURT] o .
l02/SH. VIKAS DHULL, DISTRICT] 613 ICommercial Suit ICS (COMM)/ 154/2023 27.03.2023 iﬁgﬁASKJK\fRNISHTHAﬁ'dh .RahUI99995585n4 9.12.2023 257 [Decreed INIL INIL gRe_ctoxen/
WUDGE, COMMERCIAL COURT. adhwani i
. . IRAMA SURI VS NISHTHA|Sh. Rahul] [Recovery
613 ICommercial Suit ICS (COMM)/ 155/2023 27.03.2023 IARORA KAKKAR Ivadhwani 10999558504 [09.12.2023 257 [Decreed INA INA lSuit
. . ICANARA BANK VSMs. Vand: IR
613 ICommercial Suit ICS (COMM)/ 526/2022 28.10.2022 ARSHA SHOES Bhsatia andan 811426199 [13.12.2023 11 [Decreed INA INA sjictovery
. . (O ICANARA BANK VSiSh. Sumit) [Recovery
613 [Commercial Suit ICS (COMM)/ 161/2023 29.03.2023 SONAM ENTERPRISES {rmani 10873245548 |13.12.2023 259 IDecreed INA A lSuit
. . (O IRAMA SURI VS NISHTHA|Sh. Rahull [Recovery
613 [Commercial Suit ICS (COMM)/ 154/2023 27.03.2023 IARORA KAKKAR IMadhwani 10999558504 [09.12.2023 257 IDecreed INIL 1L lSuit
. . [RAMA SURI VS NISHTHA[Sh. Rahu [Recovery
613 ICommercial Suit IDECEMBER 27.03.2023 IARORA KAKKAR adhwani 999558504 [09.12.2023 1257 IDecreed INA INA lSuit
. . ICANARA BANK VSMs. Vandan: Recovery
613 [Commercial Suit ICS (COMM)/ 526/2022 28.10.2022 IVARSHA SHOES Bh:tia andan: 0811426199 [13.12.2023 k11 IDecreed INA INA SS;OWI}
. . S by ICANARA BANK VSiSh. Sumit] I . Recovery
613 ICommercial Suit ICS (COMM)/ 161/2023 29.03.2023 SONAM ENTERPRISES irmani 10873245548 |13.12.2023 259 [Decreed INA INA lSuit
W8 [SH. RAKESH SYAL, DISTRICT]
IDgs, COUIITIORIL  COULT, . . [Punjab National Bank VsMr. Saura
l03/SH. AMIT BANSAL, DISTRICT] 614 ICommercial Suit ICS (Comm)/82/2022 2.03.2023 lHari Om Industries Bhasin 1141825104 [14.12.2023 652 INIL IContested-Decreed [NIL INIL
WUDGE, COMMERCIAL COURT-03
614 ICommercial Suit ICS (Comm)/74/2021 20.02.2021 g:l:h gg:ll;u(;fm;gg;a VSArvind Gupta 9873262006 [18.12.2023 1060 INIL IContested-Decreed [NIL INIL
614 ICommercial Suit ICS (Comm)/103/2020 [11.03.2020 Indian Bank Vs Babita [Sanjeev Chopra 9811319114 [22.12.2023 1381 INIL IContested-Decreed [NIL INIL
l49  [SH. RAKESH PANDIT, DISTRICT] L P TV 0868214878
N . . IM/s J.V. Express LogisticsChauhan
3E D JRT-
JUDGE, COMMERCIAL COURT-03 l509 ICS(COMM) 12/19 [15.02.2019 Pvt. Ltd. Vs M/S J. S| 3.12.2023 1772 Days [Yes IContested DECREED [N/a IN/a ﬁ?ﬁ:;;}:‘ of
[Furnishing Pvt. Ltd. h. Satender] 811107837
M/S J. S. Furnishing Pvt| SACHAET
l509 [Counter Claim 11/19 22.03.2019 ILtd. Vs M/s J.V. Expres: erma 811107837 23.12.2023 1737 Days INO IContested DECREED [N/a IN/a Recovery of
L h. Arvind Kr{9868214878 [Money 74
[Logistics Pvt. Ltd hanhan
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